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3T, 2038(3T).— Fva [T TLHTL, AL TSHE AT 1956 (1956 1 48) (5rF =7H =76 THTq
I ATATAAH FgT 74T 8) T &1 3% ohl ST-GTT (1) BT T& ARRAT T TART Fd g0, g THTLTT 2T ST
& TATq o ATy U7 & o 5 § NH52 % f.#T. 7.6 & f%.#1.14.895 (Chalisgaon) @& & -@ve
& TR (ATSTH0T/U5E oTies? Aigd 2-A4/4-A HT ST SAT1S), LA, Tawe 37T TATAT o AT TSI
& forT ag e srutera g et Sfera auia 1= et § A7 797 2, UHT S T TSI e o ST ey
T ETOIT AT 2 |

HTE AT ZAh, 1 I W § Raag g, 3 afefm 1 4 37 6 37-am (1) F el qaiww
TSI o o0 UHT IH o ITANT 92 19 § 7 ATSEAAT 6 TH1AA 0l 0 | TH & & Haq< =11
AT Tohe T T |

UHT TAF AT TeFH WY, T97q T STeaed (SHEITe), T97 STTania feewT,
FATATERTE . TS 7 oI &9 7 T qa 67 ST 37T ITH IHh AT ATAFR I /T Sroar o gere
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STTErRT<Y, SAIhdT &l AR =9 § I7 Foheft fafers T9rae T 9 ST &7 @ &7 T UHT st
T FAATS 6 TATT TAT UHT ST A FA F TAT, T F1s al, S8 TEH IHET AT q0HA, AT
FTET AT AT AT T AT FHT T AT TATATT AT ThT |

Ih sAferfea &t e 3 it IT-4TRT (2) F TfT werwy wrfersrTe grer AT A wre oft sraer sty

T |

T8 ATAFAAT o AN A ATAT G F L@ AT A 41 FETH TIAHTEN 5 Ih FHrAd H ITA
& Sl 3a [Raas ARRAT T HLreor 3T ST 9t 2 |

AL
AETIAY TS & Taa ot & NH52 % .. 7.6 & 7.51.14.895 = forg soiw it Sy arely &<=r Waa
AT §CAT "R [ F fer fReor
TS T ATH: HGTAY IEREIGIEEAS LI
ahjﬁm A EeT | R AT IE || S i T C\LEIREET] & FT AR
RS (T THTE) (FFAT)
1 2 3 4 5 6
AT AT ATH: AT
UEEIKIERICES]
1 72 AR T 6.9966 (FFTT ) 6.9966
AT (FE)
2 73 IGEl IO T R 0.5172 (37 ) 0.5172
T FT A JbIQ T.4T.
3 100 IGEl IO T R 1.0401 (ZFTT) 1.0401
4 101 [GEll Tiftweay (TRAes)|| 0.7608 (3FaY) 0.7608
5 102 IREL Wi (zREreE)|| 0.0511 (FFa7) 0.0511
6 103 BEL Tiftweay (TFEes)|| 0.5344 (TFa) 0.5344
7 104 [BEdI wifiTear (2RReE)||  0.4046 (FFT) 0.4046
8 108 IGEl Tiftweay (3FAres)|| 0.1254 (FFaY) 0.1254
9 54 [GEll Tiftweay (TREes)|| 1.6961 (FFaY) 1.6961
10 57 IREL Wi (sRAeE)|| 2.1664 (FFA7) 2.1664
11 58 [GEl Tifteay (TRare)|| 0.2308 (3FaY) 0.2308
12 59 [BEdI wfiTear (zfheE)||  0.735 (FFET) 0.735
13 60 BEL Tiftweay (3REre)|| 0.1303 (3FaY) 0.1303
14 64 [GEll Tifteay (3FAre)||  0.6465 (TFaY) 0.6465
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15 65 TifieaT 1.114 (FF7) 1.114
16 66 LUIED RS 0.6069 (FFT7 ) 0.6069
17 68 wfiweae (zRee)|| 0.0397 (FFeaT) 0.0397
18 69 g (3feT)|| 0.9228 (FFT) 0.9228
19 71 wifiF (3feT)|| 0.8889 (BF:T) 0.8889
20 73 TIfteaT 0.4577 (37 ) 0.4577
21 74 LU IETES 1.0457 (ZFTX) 1.0457
22 76 iy (zRiEE)|| 0.2771 (F%X) 0.2771
23 77 gm_{ (e || 00027 (FFIT) 0.0027
24 96 Tifieae (zRiee)|| 0.0223 (FFX) 0.0223
AT T AT gL

25 100 Tty (TRAeE)||  0.132 (3FAY) 0.132
26 102 Ty (zRieE)||  0.091 (FFX) 0.091
27 127 Tiftweay (TREeR)||  0.057 (3FaY) 0.057
28 129 Tfiweae (zRiee)||  0.538 (%X ) 0.538
29 130 Ty (zRiee)||  0.485 (FFeaX) 0.485
30 131 Tifiweay (TRAeR)||  0.564 (FFaY) 0.564
31 132 LUIETa RS 0.241 (FFAYT) 0.241
32 135 Tifiweay (TREres)||  0.081 (BFaY) 0.081
33 136 Ty (zRiee) 0.99 (FFX ) 0.99
34 166 Ty (zRiee)||  0.737 (3FeX) 0.737
35 167 Tifiweay (3REes)||  0.537 (3FaY) 0.537
36 168 Tifiweay (3FAe)||  0.462 (3FAY) 0.462
37 178 Tifiweay (TFEes)||  0.691 (FFaY) 0.691
38 179 WfiFeAT (FRAEE)|| 1.144 (FFAR) 1.144
39 180 e (3Raee)||  0.421 (FFA7) 0.421
40 181 Tfigeae (shares) 1.5 (%A ) 15
41 182 iy (zRiee)||  0.627 (FFeAX) 0.627
42 188 Tiftweay (3Raes)||  0.473 (3FaY) 0.473
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43 189 EEl Tifiweay (FFAeR)||  0.727 (3FaY) 0.727
44 190 [BREl wifid (3fEeT)||  0.031 FFT) 0.031
45 191 [GELl Tifiweay (TFAe)||  0.753 (3FAY) 0.753
46 193 [REI wifid (3fEeT)||  0.303 (FFT) 0.303
47 195 [GELl Tty (3fEreE)||  0.827 (3FAY) 0.827
48 201 EEl Tifiweay (TREe)||  0.381 (3FaY) 0.381
49 205 [RELI wfid (3| 0.919 @FT) 0.919
50 214 REL it (zfiiee) 1.02 (FFIT) 1.02
51 215 [REL Tfiweae (zRiee)||  0.333 (3% 0.333
52 61 IGEl e (FEEs) 0.12 (g%<aT) 0.12
53 65 [GEll Tifiweay (TRAeE)||  0.426 (3FAY) 0.426
54 66 IGEl Tifiweay (3faeg)||  0.003 (3FaY) 0.003
55 67 IGEl Tifiweay (TRAeR)||  0.244 (3FAY) 0.244
56 68 REL Ty (zRiee)||  0.464 (FFAX) 0.464
57 69 EEL ey (3FAeR) 1.27 (%) 1.27
58 70 [GEll Tifiweay (TRAre)||  0.001 (BFaY) 0.001
59 77 EEL Tifiweay (3faeR)||  0.127 (3FaY) 0.127
60 79 IGELl Tifiweay (TREeE)||  0.206 (3FaY) 0.206

Total 39.3391

[®T. T. AAC/37/2025-26/3A2]
g IfiET, Agerw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 22nd April, 2026

S.0. 2038(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NHS52 in the
stretch of land from Km. 7.6 to Km. 14.895 (Chalisgaon) in the district of JALGAON in the state of MAHARASHTRA,
hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.
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Every such objection shall be made to the Competent Authority, namely, SDO, Chalisgaon, Dist. Jalgaon in
writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being
heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH52 in the stretch of land from
Km. 7.6 to Km. 14.895 (Chalisgaon) in the district of JALGAON in the state of MAHARASHTRA

|State: MAHARASHTRA

||District: JALGAON

SI. No. Survey/Plot Type of Land Nature of Land Area Area
Number (in Local Unit) (in Hectares)

Lt | 2 L3 4 | 5 | 6 |
|Taluk: Chalisgaon |
|Village: Patharje |
1 72 Government I:;licul ture (fores!) 6.9966 (Hectare ) 6.9966
2 |73 ||Private ||Agriculture | 0.5172 (Hectare )| 05172
|Village: Talode (Pra. Cha) |
13 |[100 ||Private |[Agriculture (Irrigated)||  1.0401 (Hectare )| 1.0401]
|4 ”101 ||Private ||Agriculture (Irrigated)” 0.7608 (Hectare )“ 0.7608|
|5 ||102 ||Private ||Agriculture (Irrigated)” 0.0511 (Hectare )|| 0.051 1|
l6 |[103 ||Private |[Agriculture (Irrigated)||  0.5344 (Hectare )| 0.5344]
|7 “104 ||Private ||Agriculture (Irrigated)” 0.4046 (Hectare )“ 0.4046|
B ||108 ||Private ||Agriculture (Irrigated)||  0.1254 (Hectare )|| 0.1254|
l9 |[54 ||Private |[Agriculture (Irrigated)||  1.6961 (Hectare )| 1.6961]
|10 “57 ||Private ||Agriculture (Irrigated)” 2.1664 (Hectare )“ 2. 1664|
11 |I58 ||Private ||Agriculture (Irrigated)||  0.2308 (Hectare )|| 0.2308)|
|12 ||59 ||Private ||Agriculture (Irrigated)” 0.735 (Hectare )“ 0.735|
|13 ”60 ||Private ||Agriculture (Irrigated)” 0.1303 (Hectare )“ 0.1303|
14 ||64 ||Private ||Agriculture (Irrigated)||  0.6465 (Hectare )|| 0.6465|
|15 “65 ||Private ||Agriculture (Irrigated)” 1.114 (Hectare )“ 1.1 14|
|16 ”66 ||Private ||Agriculmre (Irrigated)” 0.6069 (Hectare )“ 0.6069|
|17 ||68 ||Private ||Agriculture (Irrigated)” 0.0397 (Hectare )|| 0.0397|
|18 ||69 ||Private ||Agriculmre (Irrigated)” 0.9228 (Hectare )“ 0.9228|
IB 71 ||Private ||Agriculture (Irrigated)||  0.8889 (Hectare )|| 0.8889)|
|20 ||73 ||Private ||Agriculture (Irrigated)” 0.4577 (Hectare )|| 0.4577|
|21 ||74 ||Private ||Agriculmre (Irrigated)” 1.0457 (Hectare )“ 1.0457|
|22 ”76 ||Private ||Agriculmre (Irrigated)” 0.2771 (Hectare )“ 0.2771|
23 77 Government I:;‘icul ture (fores) 0.0027 (Hectare ) 0.0027
|24 ||96 ||Private ||Agriculmre (Irrigated)” 0.0223 (Hectare )“ 0.0223|
[Village: Bodhare |
125 100 |[Private ||Agriculture (Irrigated)||  0.132 (Hectare )|| 0.132
|26 ||102 ||Private ||Agriculture (Irrigated)” 0.091 (Hectare )|| 0.09l|
127 127 ||Private ||Agriculture (Irrigated)]|  0.057 (Hectare )|| 0.057|
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28 129 |[Private ||Agriculture (Irrigated)||  0.538 (Hectare )|| 0.538]
|29 ||13O ||Private ||Agriculture (Irrigated)” 0.485 (Hectare )|| 0.485|
|3O “131 ||Private ||Agriculture (Irrigated)” 0.564 (Hectare )“ 0.5 64|
|31 “132 ||Private ||Agriculture (Irrigated)” 0.241 (Hectare )“ 0.241|
|32 ||135 ||Private ||Agriculture (Irrigated)” 0.081 (Hectare )|| 0.081|
|33 “136 ||Private ||Agriculture (Irrigated)” 0.99 (Hectare )“ 0.99|
|34 “166 ||Private ||Agriculture (Irrigated)” 0.737 (Hectare )“ 0.737|
|35 ||167 ||Private ||Agriculture (Irrigated)” 0.537 (Hectare )|| 0.537|
|36 “168 ||Private ||Agriculture (Irrigated)” 0.462 (Hectare )“ 0.462|
|37 “178 ||Private ||Agriculture (Irrigated)” 0.691 (Hectare )“ 0.691|
|38 ||179 ||Private ||Agriculture (Irrigated)” 1.144 (Hectare )” 1.144|
|39 “180 ||Private ||Agriculture (Irrigated)” 0.421 (Hectare )“ 0.42 1|
|40 ||181 ||Private ||Agriculture (Irrigated)” 1.5 (Hectare )” 1.5 |
|41 ||182 ||Private ||Agriculture (Irrigated)” 0.627 (Hectare )|| 0.627|
|42 “188 ||Private ||Agriculture (Irrigated)” 0.473 (Hectare )“ 0.473|
|43 ||189 ||Private ||Agriculture (Irrigated)” 0.727 (Hectare )” 0.727|
|44 ||19O ||Private ||Agriculture (Irrigated)” 0.031 (Hectare )|| 0.031|
|45 ”191 ||Private ||Agriculture (Irrigated)” 0.753 (Hectare )“ 0.753|
|46 ||193 ||Private ||Agriculture (Irrigated)” 0.303 (Hectare )” 0.303|
|47 ||195 ||Private ||Agriculture (Irrigated)” 0.827 (Hectare )|| 0.827|
|48 ”201 ||Private ||Agriculture (Irrigated)” 0.381 (Hectare )“ 0.38 1|
|49 ||205 ||Private ||Agriculture (Irrigated)” 0.919 (Hectare )” 0.919|
|50 ||214 ||Private ||Agriculture (Irrigated)” 1.02 (Hectare )|| 1.02|
|5 1 ”2 15 ||Private ||Agriculture (Irrigated)” 0.333 (Hectare )“ 0.333|
|52 ||61 ||Private ||Agriculture (Irrigated)” 0.12 (Hectare )” 0.12|
53 |l65 ||Private |[Agriculture (Irrigated)||  0.426 (Hectare )| 0.426|
|54 ”66 ||Private ||Agriculture (Irrigated)” 0.003 (Hectare )“ 0.003|
|55 ||67 ||Private ||Agriculture (Irrigated)” 0.244 (Hectare )” 0.244|
|56 |l68 ||Private |[Agriculture (Irrigated)||  0.464 (Hectare )| 0.464]
|57 ”69 ||Private ||Agriculture (Irrigated)” 1.27 (Hectare )“ 1.27|
|58 ||7O ||Private ||Agriculture (Irrigated)” 0.001 (Hectare )” 0.001|
|59 ||77 ||Private ||Agriculture (Irrigated)” 0.127 (Hectare )” 0.127|
|6O ||79 ||Private ||Agriculmre (Irrigated)” 0.206 (Hectare )“ 0.206|
| Total|| 39.3391]

[F. No. AAC/37/2025-26/3A2]
SHAIKH AMINKHAN, Director
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